
File No. 10/03/2019-NCI.T
WWW filfiW/ NATIONAL COMPANY LAW TRIBUNAL

w he mm a an warm m i
6“' l-lnor. Block- .

mu Complex. I ad I Rand,
«e' EFT/he“ Delhi 11000}W/ Dated.19"‘ March 2019

ORDER
{here shall he Special Hench ah Vlumbm on 4,4 201» 34 5.4 zom Io auehd the maltcrslisted belbm Sim‘ M. K Slxmwul. Member (Judicial) NCL'l Vlurnbai. The special Bmch shall

Campnse of:

lngh Memhev (Judieihi)
Shh v P. Slngh, Mcmbei (Judicml) shall first ihke up Ihe marlcfi hr |hc Dmsioh Benchand iheh amend the mailers oi Special Bench.
The ('om‘llmlon hr'Beheh as per seeiion 419 (3) ofthe Companies Act. 2013
This Specml heneh shall sh ai NK‘IT Mumbai on eiery l'hursduy and Friday. hn l'unherorders.

Thls is§uc> with ihe approval ofllcn'hlc PresxdenL NCLT (gm(Sh a ma)
Regmrar. '\ (,LT

Telephone: 24363451Copy m»
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